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Proposal for implementation of Sixth Schedule

T819. SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government proposes to implement the Sixth Schedule of the

Constitution in the areas adjacent to the tribal dominated areas;
(b) 1f so, the details thereof;

(c) the names of the States from which the Central Government has received

proposals till date for implementing the Sixth Schedule of the Constitution; and
(d) the action taken by Government in this regard ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIIITU): (a) At present, there is no proposal to implement the Sixth

Schedule of the Constitution of India in the areas adjacent to the tribal dominated areas.
(b) In view of the (a) above, does not arise.

(¢) and (d) In the year 2004, the Government of Arunachal Pradesh had proposed
for inclusion of Tawang and West Kameng and Tirap and Changlang Districts under
the Sixth Schedule of the Constitution of India. The proposal was examined and
found not feasible as Panchayati Raj Institutions in the State of Arunachal Pradesh
were functioning effectively. In June, 2013, the Government of Arunachal Pradesh had
informed that a number of developmental activities have been taken up in the Tirap
and Changlang districts;, hence creation of separate council might not be very useful at
that stage. In December, 2013, the Government of Arunanchal Pradesh has requested
to reconsider the proposal for creation of two Autonomous District Councils (ADCs),
namely, Mon Autonomous Council (MAC) for West Kameng and Tawang Districts and
Patkai Autonomous Council (PAC) for Tirap, Changlang and Longding Districts of
Arunachal Pradesh. In order to examine the proposal of the Government of Arunachal
Pradesh, a Committee has been constituted on 31.1.2014, to look into the need for setting
up of the two autonomous district councils, functioning of Panchayati Raj Institutions
in the State of Arunachal Pradesh including in the area proposed for ADCs and
infrastructural development in the region etc. The Committee visited Arunachal Pradesh in
February, 2014 for interaction with the State Government officials and also general

public in this regard.

TOriginal notice of the question was received in Hindi.



